
ORISSA HIGH COURT

FILING REPORT AS ON :02/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBA/0000013/2020 M/S. ORISSA COAL  CHEM PVT. LTD. ASHOK SAHU  / /

VS VS ()

M/S. NALCO. //

2 BLAPL/0002953/2020 CHOUBAN MAJHI @ CHOUBAN KISHORE MAJHISAROJ KUMAR PADHY KANTABANJI /254 /2019

VS VS ()

STATE OF ODISHA //

3 CMAPL/0000195/2020 PRATIKSHYA RAUTARAY ADV.  / /

VS VS ()

STATE OF ODISHA //

4 RSA/0000130/2020 STATE BANK OF INDIA M/S. P.V.BALAKRISHNA  / /

VS VS CIVIL JUDGE (SD),BERHAMPUR(Ganjam)

JANAMAJAYA BEHERA RFA/0000052/2016

5 RSA/0000131/2020 STATE BANK OF INDIA M/S. P.V. BALAKRISHNA  / /

VS VS DISTRICT & SESSIONS JUDGE,BERHAMPUR(Ganjam)

KUMARI SWARNALATA BEHERA RFA/0000051/2016

6 WA/0000232/2020 C.R.P.F. CHANDRAKANTA PRADHAN (CENTRAL GOVT. COUNSEL)(O.H.C / /

VS VS ()

BINAYA KU.PARIDA //

7 ABLAPL/0004846/2020 BUDHIA SETHI B.K.NAYAK  / /0

VS VS ()

STATE OF ODISHA //
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ORISSA HIGH COURT

MISC CASES FILED on :02/05/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 63/2020 GAUTAM SIDDIQUE-MP M/S.PRAVAT KU.MOHANTY

MATA/80/2018

2 87/2020 ANNADA SANKAR DAS-MP SANTOSH KUMAR PATTANAIK

CONTC/38/2020

3 236/2020 STATE BANK OF INDIA-MP M/S. P.V.BALAKRISHNA

RSA/130/2020

4 237/2020 STATE BANK OF INDIA-MP M/S. P.V.BALAKRISHNA

RSA/130/2020

5 238/2020 STATE BANK OF INDIA-MP M/S. P.V. BALAKRISHNA

RSA/131/2020

6 239/2020 STATE BANK OF INDIA-MP M/S. P.V. BALAKRISHNA

RSA/131/2020

7 342/2020 C.R.P.F.-MP CHANDRAKANTA PRADHAN (CENTRAL GOVT. COUNSEL)(O.H.C

WA/232/2020

8 343/2020 C.R.P.F.-MP CHANDRAKANTA PRADHAN (CENTRAL GOVT. COUNSEL)(O.H.C

WA/232/2020

9 5227/2020 M/S.BALASORE ALLOYS LTD-MP M/S.S.D.DAS

WP(C)/11113/2020

10 5226/2020 DILLIP KUMAR RAY-MP

WP(C)/11114/2020
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